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I, the Cb8irman of the Commincc on Private Members' Bills and Retoludona, 
havi.., been authorised by the Committee to praent the Report on their behalf, 
pracnt this Ei.hth Report. 

2. The Commincc met on 30 March, 1992 for .aIIocation of time to the 
resolurion5 It item Nos. 2 and 3 set down in the u.. of Basinal for Friday, 
3 April. 1992. 

3. The Committee recommend the allocation of time u followa:-

(1) Resolution by Shri Moreshwlr Save l'C.ardina uniform civil 
code. 

(2) Resolution by Dr. Ra ... Mallu rcprdinl implementation of 
poIic:ies and proanmmcs for SCIST. etc. 

2 boun 

2 boun 

4. The CoInmittce recommend thlt the: allocation of time to ruolutions, U 
shown' in para .... ph 3 lbo¥e. be I,rced to by the Houc. 
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